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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD '

0.A. 1047/91. Dt. of Decision : 2-8=-94.
G. Krishna Reddy ' ' .« Applicant.
Vs

1. Union of Indis, rep. by .
the Secrstary to Gavernment ;
Department of Posts,

2. The Postmaster Gansral,
Vi jayawada.

3. The Sr. Superintendent of
Pest offices, Prakssam Division,
Opgols. .« REspondents.

Coun sel for the Applicant : Mr. K.S.R.Anjaneyulu

Counsel for the Rgspondents:Mr. N.R.Davaraj,Sr.CG5C,

CORAM:

THE HON'BLE SHRI A.Y. HARIDASAN : MEMBER {(BuUDL.)

THE HON'BLE SHRI A.B. GORTHI .: MEMBER (ADMN, )
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O A.No,1047/91 Dt, 2.£.1994

Y 4s per Hon'ble Shri A,V.Haridasan, Member {(Judl,) X

Mr, K.S.R.anjaneyuly, iéarned counsel
for the applicant submitted that inspite of three
letters written by him to the applicant, the applicant
has not turned up and that therefore he is reporting
no instructions, A&s the counsel reported no instructions
and the applicant remained absent, the application

is dismissed for default.

B GORYHI) (&.V.HAR IDASAN)
Member (E3mn, ) - Member (Judl,)

Datd : 2nd August, 1994

( Dictated in Open Court
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. DEPUTY REGISTRRR(J)

54
Copy to:

The Secretary to Government, Unien of India,
Department of Pests, Naw Delhi,

The Post Master Genaral, Vijayawada.

The Senior Superintendent of Post Offices,
Prakasam Division, Ongole.
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One copy to l"lr. /(s R ﬂnJm?yu&: aglwga(zbﬁyderabad.

One caepy to lerary,CAT Hydarabad. "
One spare copy.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
@voamam BENCH HYDER:BAD

.

THE HUN'BLE MR.A.V.HARIDASAN: MEMBER(I)
AND

. . . /‘
THE HON'3LE MR.NV.BLGORTHI & MEMBER(A)

Datad: 2.8 G <

BROERTIDGHENT.

M. R ed S ND,

. -frl—.'r ’
c.a.n0, /0 Cf?’/‘?/ — ﬁ
TN (LB )

Admitted and Interim Directions
Tssuacd.,

j{lloueﬁ;

Jispcsed of ith direstions.,

Jisg missed

Jisnisséd as Withdrawn,
. . 3

-Oism’ ssed for Default

e ‘
' Rejectied/Ordered. ' 'éfi*'
No osdeihos to.costs. b/’/f






